NEW OKHLA INDUSTRIAL DEVELOPMENT ATHORITY
OFFICE OF THE SENIOR MANAGER (JAL)
SECTOR-5, NOIDA

No: Noida/SM(Jal)/2021/...| 3.6 .. Dated 15~/ o2 {20 21

To
The Consultant —Judicial- NGT (P.B.)
Email ID : judicial-ngt@gov.in

SUBJECT : UPDATES ON THE PROPOSED ACTION PLAN IN COMPLIANCE TO HON’BLE NGT DIRECTION:

Ref.:
1. NGT OA No. 1002/ 2018 titled Abhist Kusum Gupta Vs State of Uttar Pradesh & Ors order dated

19/02/2019 and 30/07/2019.
2. CPCB File No. A-14011/1/ 2015-U PC-1/ 2015/ 2477 dated 06/06/2019
3. Noida Authority Letter No.: Noida/ CEO/ 2019/ 1401 dated 20/12/2019

In compliance with the Hon’ble NGT direction Noida Authority vide above referred letter submitted 9 (Nine)
point action plan before the Hon’ble bench.

An update on the submitted action plan is hereby furnished for the ready perusal and sympathetic
consideration please:

Sr.

Action Plan with Proposed Follow up Action
Timeline as submitted
before

A committee has been | 1).The committee has made inspection at 69 nos. high rise societies.
constituted to inspect high | Show cause notices have been issued to 30 societies, out of which
rise building’s STP and to | environmental compensation (EC) have been imposed on 11 societies,
evaluate the performance of | compliance received from 10 societies, compliance from 9 societies still
every STP. The committee | awaited. Show cause notices are to be issued to the rest of defaulters
will examine whether the | societies before imposing EC. There are total 95 nos. of Group Housing
STP to perform standard | Societies, out of which 43 nos. of project are completed and 52 nos. of
parameter. It operates in a | societies have got partial occupancy certificate. Status report of their
compliance manner and | STPs are as follows:-

dlschargfas only th? treat?d S Name of Societies | Location STP Status
effluent in the passing drain, || No.
post utilizing theh .treatedd gné T Sewage is being discharged in
;vr?ste(;w;atelr AL Tele enb. Properties Ltd. | GH-03 open drain. Notice has been
e SeTaulers are o De) |, P ) issued by Noida Authority and
identified and C-23, Greater | Sector-100 .

, discharge of untreated Sewage
recommended for Kailash Enclave,

. . has been stopped.

environment compensation Part-1, New

N
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for non-compliance of NGT
orders. More stringent
action will be taken against
the builders as per Noida
Authority  rules. (Time
Required - 1year)

Delhi.

M/s Paras

Discharging sewage in open
Se=son  Haven drain. Penalty of Rs. 80,000/- has
Pvt. Ltd, GH- ; : .
GH-01D, been imposed for violation of
01D, Sector- .
; Sector-168 | NGTs Environmental norms.
168, Noida )
Discharge of untreated Sewage
(Paras _Season has been stopped
Society ) € Ppec.
M/s Supertech
Ltd. Plot No. -B- STP is functional but not
28 & 29, Sector- .
p GH-1A performing standard norms.
58, Noida
- Sector-74 EC recommended for
P % 2,45,000/-
Capetown
Society)
M/s Skytech
Construction STPconstruction is not
Pvt. Ltd. Plot completed,
No.-GH-01D, g:ctc::-?; 6 50 non-functional and locked
Sector-76, EC recommended for
Noida (Skytech ¥90,00,000/-
Matrott)
Untreated sewage is being
discharged
M/s  Amrapali |ntr:' drain from back side of
silicon Cit Sector 76 society
y through long pipeline
EC recommended for
¥ 91,25,000/-
Assotech STP not Constructed
Sector 78 EC recommended for

Windsor Court

% 53,00,000/-

M/s  Antriksh
Developers &
Promoters Pvt.

STP functional but not properly

Ltd., Plot No.- | GH-05A, maintained

GH-05A, Sector- | Sector-78 EC recommended for

78, Noida ¥ 3,20,000/-

(Antriksh  Golf

View -I)

M/s Sunshine

Infrawell  Pwvt.

., Plot Noi GH-05B Constructed but not functional
GH-05E; Sector- Sector-78 Notice sent. Reply received
78, Noida

(Sunshine

Helios)

M/s G.S. | GH-01cC, STP under construction No

-
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Protors Pvt. | Sector-78 maintence

Ltd., GH-01C, staff available .

Sector-78, EC recommended for

Noida (Sikka 7 55,05,000/-

Karmik)

M/s Orian

Infrabuild Pvt.

Ltd., Plot No.- STP not Constructed
10 | GH-01/B, S:c-gaj;'/: 8 EC recommended for

Sector-78, 7 91,25,000/-

Noida (Aditya

Urban Casa)

M/s Aims Max

Gardenia

Developers Pvt. GH-01 STP not functioning properly
11 | Ltd. Plot No.- Sector'- - EC recommended for

GH-01, Ecocity, Z 3,25,000/-

Sector-75,

Noida

Aims Max

gz;ﬁ:;rs Pyt STP not functional
12 Sector-75 EC recommended for

Ltd., GH-08, % 89.55,000/-

Sector-75, =

Noida

Aims Max

Gardenia .

Developers Put. STP_ .functlonal but not
13 | Ltd,, GH-12, GH-12 maintained properly.

Ecoctiy, Sector-75 EC recommended for

Sector-75, ¥ 3,25,000/-

Noida

M/s Valuent

Developers Pvt.

Ltd. Plot No.- H- GH-16 Applied for Jal/Sewar
14 | 169, Sector-63, Sector-75 Connection.

Noida (Valuent Compliace not received.

Infra

Developers)

M/s Maxblis

Construction

Put, ke, P.IOt GH-17 STP not properly, Notice sent.
15 | No-17, Ecocity, Sector-75 | Compliance received.

Sector-75,

Noida (Max

Villas GH-17)
16 TMo /:’e!::ramo:\?tt. GH-06 STP fm.md working .

Ltd., Plot No.- Sector-137 | Compliance not received.

—
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GH-06, Sector-
137, Noida
(Paramount
Floraville)

17

M/s  Gulshan
Homes Pvt. Ltd.,
Plot No.-GH-
07A, Sector-
137, Noida
(Gulsan
Vivante)

GH-07A
Sector-137

STP found working.
Compliance not received.

18

M/s  Imperial
Housing

Venture Pvt.
Ltd. 11" Floor,
Paras Twin
Tower, Sector-
54, Gurgaon,
Haryana (Paras
Tierra)

GH-01
Sector-137

STP not working Properly.
Compliance not received.

19

M/s Logix
Infrastructure
Pvt. Ltd. GH-02,
Sector-137,
(Blossom
County)

GH-02,
Sector-137

STP Not found working in full
capacity.

EC recommended for

¥ 2,90,000/-

20

M/s Supertech
Ltd. Plot No.-
GH-03, Sector-
137, Noida
(Supertech GP
housing)

GH-03
Sector-137

STP found working
Compliance received.

21

Purvanchal
Society GH-4

Sector-137

STP found working.
Compliance not received.

22

M/s Exotica
Housing, Pvt.
Ltd., GH-05A,
Sector-137

(Frexco Prasco)

GH-05A
Sector-137

STP found working. Notice sent
Compliance received.

23

M/s M.P.G.
Realty Pvt. Ltd.,
Plot No.-GH-
07B, Sector-137,
Noida (Ajnara
Home)

GH-07B
Sector-137

STP not found working. Notice
sent. Compliance not received.

24

M/s L.V. County
Pvt. Ltd., Plot
No.-GH-05,
Sector-121,

GH-05
Sector-121

3

not

-

STP is functional but
performing standard norms

-
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Noida (Cleo
County)

25

M/s Ajnara
India Ltd. Plot
No.-GH-01B,
Sector-74,
Noida (Ajnara
Grand Heritage)

GH-01B
Sector-74

STP is functional but
perfarming standard norms

not

26

M/s LM,
Housing  Ltd.,
Plot No.-GH-
01C, Sector-76,
Noida (Im
orchid )

GH-01C,
Sector-76

STP functional

27

Antrish Forest

Sector-77

STP not Functional

28

M/s Great
Value Projects
India Ltd. Plot
No.-GH-02,
Sector-107,
NOida (Great
Value Sharnam
Society)

GH-02
Sector-107

STP functional

29

M/s Sunworid
Developers Pvt.
Ltd., Plot No.-
GH-01B, Sector-
107) Noida
(Sunworld
Vanalika
Society)

GH-01B,
Sector-107

STP Not functional

30

Prateek
Infraprojects
India Pvt. Ltd.
GH-01A (Beta-2)
Sector-107,
Noida (Prateek
Edifice Society)

GH-01A
(Beta-2)
Sector-107

STP functional

31

Lotus Boulvard
Plot no03)

Sector-100

STP functional

32

M/s Claud-9
Projects Pvt.
Ltd. Plot No.-
229, Okhla
Industrial

Estate, New
Delhi (Lotus
Spacia Plot No

GH-02
Sector-100

STP not functioning properly

-
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GH- 02)

M/s Sethi
Buildwel  Pvt.
Ltd., Plot No.- | GH-02B,
GH-01B, Sector- | Sector-76
107) Noida
(Shathi Max)
M/s Logix
Infratech  Pvt.
Ltd. Plot No.-

34 | GH-01, Sector- (S;:c-t?:)lr-:laS STP not functional
143, Noida

(Logix Blossom
Green)

M/s Logix city
Developers Pvt.
Ltd. Plot No.-

35 | GH-02, Sector- g:c-::azr-las STP not functional
143, Noida

(Logix Blossom
Zest)
M/s Amarpali
Zodiac
Developers Pvt.
Ltd.,, Plot No.- GH-03
GH-03, Sector- Sector-120
120, Noida
(Amarpali
Zodiac)
M/s R.G.
Residency Pvt.
Ltd., Plot No.-

37 | GH-02, Sector- g:c-t(?r—lzo STP is not working
102, Noida (R.G.

Buildtech)

33 STP not functional

36 STP is not working

M/s Gaursons

India Ltd., Plot

No.-GH-04,

38 | Sector-119, GH:0% STP not constructed
\ Sector-119

Noida (Gaur

Grander)

M/s Eldeco
Infrastructure &

Properties Ltd. , | GH-03
Plot No.-GH-03, | Sector-119
Sector-119,

Noida (Eldeco

STP is in running condition but
Maintenance records are not
provided

39

"
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Amantran)

Gulshan
40 | IKwana, Sector- | Sector-143 | STP functional
143, Noida
Aditya : STP not constructed sewer line
Celebration, . :
41 Sector-76 of society connected to main
Sector-76, ) . ;
. sewer line of Noida Authority.
Noida
Prateek
Wisteria, ¢
42 Sector-77, Sector-77 STP working properly
Noida
Elite Homez,
43 | Sector-77, Sector-77 STP found in proper functional
Noida
Civitech
Sampriti _
! - f
44 Sector-77, Sector-77 STP not functioning properly
Noida
Grahparvesh,
45 | Sector-77, Sector-77 STP found in proper functional
Noida
Ajnara Defodril,
46 | Sector-137, Sector-137 | STP found not working
Noida
Supertech
47 | Ecocity, Sector- | Sector-137 | STP found working
137, Noida
48 | Prateek Stylon Sector-45 STP found working
49 | NRI City Homes | Sector-45 STP found working
50 Garde.n '3 Sector-46 | STP found working
Gallaria
51 | Jalvayu Tower | Sector-47 | STP found working
A
52 Eldeto; Anands Sector-48 STP found working
Apartment
53 | Pearls Gateway | ¢\, 14 | sTP found working
Towers
54 | Assotech Sector-44 STP found Not working

T
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55 | Steller Green Sector-44 STP found working
56 Ankiiksh Sector-77 STP under construction
Kanball
57 Riiivagal Sector-45 STP found workin
Shaphire 1& 2 6
Mahagun ;
- t NO
58 Society, Sec-78 Sector-78 Notice sent by NOIDA
59 | Golf City, Sec-75 | Sector-75 Notice sent by NOIDA
Antriksh  Golf
- Noti NOIDA
60 View-l, Sec-78 Sector-78 otice sent by NOID
Aniaual STP was operational. Sample of
61 ; P Sector-119 | treated water collected for
Platinum < .
testing. Notice sent.
STP was operational. Sample of
62 | Prateek loreal Sector-120 | treated water collected for
testing. Notice sent.
Ananya, STP under Construction. 50 units
63 Sec-119 SeGRorLLD occupied so far. Notice sent.
STP was operational. Sample of
64 | ATS One Hemlet | Sector-104 | treated water collected for
testing. Notice sent.
STP was operational. Sample of
65 | Homes-121 Sector-121 | treated water collected for
testing. Notice sent.
Victo STP was operational. Sample of
66 ¥ Sector-143 | treated water collected for
Crossward \ ;
testing. Notice sent.
i K
filrek:ns arr:)aI:\t STP was operational. Sample of
67 No.-1( A’) Sector-143 | treated water collected for
O ’ " .
Sector-143B testing. Notice sent.
STP was operational. Sample of
68 Gulshan Sector-143 | treated water collected for
Ikebana . :
testing. Notice sent.
- ; STP was operational. Sample of
k
69 A? il nant] Sector-143 | treated water collected for
Niketan . .
testing. Notice sent.

Inspection of societies has been affected due to Covid-19, that is the
reason of slow progress, so it is requested to kindly grant extra time in
addition to compliance period. Inspection report and photographs
enclosed (Annexure-A)

In compliance with Hon’ble

Joint Inspection with UPPCB team is carried out as per norms prescribed

\_—
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NGT directions and Water
Prevention Act-1976, joint
inspections  with UPPCB
team will be conducted at
different sections/ location
and violators to be
appropriately  prosecuted.
Committee shall also check
untapped sewer lines of
individuals/ builders/
villagers and same shall be
informed to concerned
department for necessary
action. (Time Required -
lyear)

by State Pollution Control Board at different industries
Location:-

1. M/s Sandeep Paper Mill, sector -06 : STP found functional and
performing standard norms prescribed by CPCB copy of the
consolidated report is attached herewith for your kind perusal
please.

2. M/s Body Care International Ltd., D-247/13, sector-63 : There was
no arrangements for treatment of untreated effluent. Untreated
effluent was discharging into noida drain . A sample of untreated
effluent analyzed and found not match the prescribed limits.
Report sent to board head office to penalize the industries for non
compliance of water (Pollution control) article 1974,

3. M/s Halidram Snacks Pvt. Ltd., plot no.-A-11, sector -68 : ETP
found functional and report of treated water analyzed and found
according to norms as prescribed by CPCB .

4, M/s Anand Electro Platers, B-87- 88, sector -10 : ETP found
functional and sample of treated water has been analyzed at
regional office and found as per norms as prescribed by CPCB.

5. Location Village-Harola, Notice has been issued to villagers to stop
discharging polluted water in drains. They are directed connect to
waste water pipes into existing sewer lines. Notice issued to 1.
House No.-V-71, 2. House No.-V-68, 3. House No. V-17 of village
Harola.

6. M/s Nitya Electro Controls Pvt. Ltd. Plot No.-C-47, Sector-81,
Phase-Il, Noida : ETP not installed. C.T.O. not obtained. Notice sent
by UPPCB. Letter sent to E.E. (PVVNL) for electric disconnection.

7. Inspection made on 14 nos. washing/dyeing plants in village-
Bahlolpur, Sector-65, Noida ETP not installed. C.T.O. not
obtained. Letter sent to E.E. (PVVNL) for electric disconnection.

8. Inspection made on 3 nos. washing/dyeing plants in village-
Asagarpur, Sector-128, Noida : ETP not installed. C.T.O. not
obtained. Letter sent to E.E. (PVVNL) for electric disconnection.

{Annexure — B)

Proposals for strengthening
of existing sewerage
network amounting to Rs.
19.77 Cr. have been
submitted and same are to

There are total 10 (ten) indentified,sewer strengthening works. Five works
out of ten are almost completed ,that is of 75 percent of the targeted. The
updated information sheet having details of works is attached herewith as
(Annexure-C)

be executed on priority

basis. (Time Required -

2years)

Noida Authority in | Noida has 6 nos. of STPs constructed at different places. Existing Capacity
anticipation of future | of STPs is 231 MLD. Sewage generation on an average is 215 MLD.

projected load has already
planned to put more STPs of
capacity 180MLD as planned
by WAPCOS in place to
accommodate the future
load of sewerage effluent
discharge of city. (Time

(Present)

The STP project having capacity 180MLD is in progress.

Vide C.B. No. mention below

C.B. No.14/ GM(R)/ AQ/ SM (OA)/ 2020-21 Dt. 03.09.2020 for 80 MLD

C.B. No. 15/ GM(R)/ AQ/SM (0OA)/2020-21 Dt. 03.09.2020 for 100 MLD
Physical progress 5.00 % and 15% respectively.

Work is expected to be completed in two years.
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Required — 4years)

100Nos. of Public Toilets
and 56Nos of community
toilets have been
constructed. In addition to
that mobile toilets have
been installed at slum/
remote areas under QODF
scheme of Govt. of India. All

Toilets are regularly
monitored for  proper
functioning and
maintenance. All the

community/ Public Toilets
are connected with the
existing sewerage network.
(Work completed)

(Work Completed)

The inspection of these public and community toilets is conducted on a
regular basis. The copy of these weekly inspection reports is attached
herewith as Annexure-D.

Here, we would like to assure the Hon’ble Bench that all the toilets are
fully functional and operating in a compliant manner.

Nos. of Public Toilets - 104
Nos. of Pink Toilets (for Ladies specially) :- 08
Nos. of Community Toilets - 56
Nos. of Urinals - 104

All above are fully functional.

Total 22Nos of desludging
points have been
constructed at last sewer
manhole near SPS (Sewage
Pumping Station). Sewage
from different Public
Toilets/ slum areas is
collected and discharged in
these decanting points by
registered sewage decanters
heavy vehicles fitted with
GPS. (Work completed)

Work Completed.
Report already placed before with the Hon’ble bench vide the afore

referred letter dated 20/12/2019. already submitted.

We are in process of
developing in situ treatment
using constructed wetland
technique for Noida drain in
consultation with Prof. C R
Babu (CEMDE, University of

Delhi).  Six  constructed
wetland system each
covering a stretch of

500meter length have been
proposed for abatement of
organic load of Noida drain.
(Time Required - 1.5years)

Action plan for the in-situ remediation and rejuvenation of Noida drain
using ‘Constructed Wetland’ system and by development of biodiversity
park has been submitted by Dr. C. R. Babu. Detailed Project Report (DPR)
has been framed by Irrigation Department accordingly, which is vetted by
Dr. C.R. Babu with reference to CPCB letter file no. A-14011/1/2020 UPC-1
Dated 28.09.2020. Estimate vetted by IIT Roorkee. project is in final stage
of forming M.0O.U. Tender is expected to be published within a week.

Special drives have been
carried out against
encroachers on

embankment of drains and
same has been maintained.
So disposal of untreated
waste water into drains has
been stopped. All

(Work Completed)

The drives to ensure encroachment free drains embankments are carried
by the respective Work Circle Incharge. The copy of the recent
summarized reports with photographs as carried by the respective work
circles indicate no encroachment on the drain’s embankments are placed
herewith as Annexure — E
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encroachments on  the
embankment of these
30drains will be removed
within next one year. (Time

Required — lyear)

Noida will arrange further
study by WAPCOS/ EIL to
evaluate  feasibility  of
Intercepting sewer scheme
as a long-term remedial
measure based on the study
report further action will be
taken accordingly. (Time
Required —3 years)

Noida has invited WAPCQOS vide letter no. Noida/DGM(Jal)/ 2020/139
Dt. 07.09.2020 to carry out feasibility study to intercept 30 drains and
connect these drains to main Sewer lines.

Further WAPCOS has assessed volume of work and estimate has been
approved by competent authority for the same Draft M.O.U. has been
submitted for approval from competent authority.

PI.

Note: The Progress of the work has been slow down due to COVID-19

Enclosure :-
1. Copy to time bound Action Plan (Submitted)
2. Copy to Bank Guarantee (Submitted)

Copy to
P.S. to Chairman, Sir for kind information.
P.S. to Chief Executive Officer Ma’am for kind information.
Additional Chief Executive Officer (N) Ma’am for kind information.
Additional Chief Executive Officer (P) Sir for kind information.
OSD (T) Sir for kind information.
Chief General Manager, Sir for kind information.
General Manager (Jal), Sir for kind information.
Dy. General Manager (Jal), Sir for kind information.
Senior Project Engineer (Health), Sir for necessary action.
. DRI JE T 9 |
. R.0. UPPCB, G.B. Nagar (UP)
. TTERYT, & Td Sierarg gRede SgHIT—7 S50 ¥
. TR W= ECAL [ERENIEIS (ms@uppcb.com, ceol@uppcb.com)

. Senior Manager (Jal-I1 & 1) for necessary action.

oo It R W=

ek ek ek ek
Wb = = O

2
(GURVINDEﬁ%IN H}
SENIOR MANAGER
NOIDA

(soenvu ps@rediffmail.com)

SENIOR MANAGER
NOIDA
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File. No A-1409 112020-Mon

L. Date 187122026
To, ‘
Officers of Special Dty (1)
New Okhila Industrial Development Authoriiy

Administrative Complex Sector 6, Nojdy - 201301,
District. Gautam Budh Nagar, Uttar Pradesh, India

Pollution) Act 1974
Reference: Yeur letter no; Noida/OSD (T) 2026/884
Sir,

With reference to above, this is to inform that Sh Vishal Gandhi, Scientist I3 15
nominated in Joint Commitiee in above said matter from Central Pollution Control Board

Cmmofﬂl Vw (3 ‘ltv

» Scientist D are given below;

Yours fathfullv,

Divisional Head UPC-1
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Joint Inspection Report of Sewage Treatment Plant In Residential
Apartment NOIDA

Objective:-

To inspect high rise building’s STPs in order to evaluate the performance of every
STPs and also to understand whether it operation is complaint manner and discharge only
the executive treated effluent in the passing sewer line, post utilizing the treated waste
water at their end or not. These defaulters to be identified and recommended for
Environmental Compensation for non- compliance of NGT orders.

Reference:

] Hon’ble National Green Tribunal QA No- 241/2019 Monika Srivastava Vs. Noida
& Ors.

2 OA No- 1002/2018 Abhisht Kusum Gupta Vs. UP & Ors,

In a review meeting on the above referred NGT case Chief Executive Officer
Noida, Smt. Ritu Maheshwari, directed to inspect randomly few high rise buildings STPs
and come out with inspecting report on the status of STPs operation. A team was
constituted by CEO having following representatives from different departments.

Project Engineer (Public Health)
Senior Manager (Jal)

Senior Manager (Work Circle)
Manager ( Outer Agency)

BV R S

- The team inspected following of the residential Apartment/Group Housing/High
Rise as under

S No | Date Time of inspection Name of Inspected site
1 | 20.02.2020 3.40 P.M. Super Tech Cape Town Sector-74
2 20.02.2020 4.20 P.M. Skytech Metrott Sector-76
E 20.02.2020 4.40 P.M. Amarpali Silicon Sector-76
f 4 02.08.2020 5.20 P.M. Assotech Windsor Court Sector- 78
B 02.08.2020 6.00 P.M. Antriksh Golf Veiw-II Sector- 78
6 02.08.2020 6.40 P.M. Sunshine Helios Sector-78 |
7 02.08.2020 6.50 P.M. Sikka Karmik Sector-78 |
8 02.08.2020 L 7.10 P.M., Aditya Urban Casa Sector-78
9 02.08.2020 330P.M. AIMS Max Gradenia Developers GH-01
Sector-75
10 02.08.2020 430 P.M. AIMS Max Gradenia Developers GH-08
Sector-75
11 02.08.2020 5.30 P.M., AIMS Max Gradenia Developers GH-012
I Sector-75
12 02.08.2020 6.30 P.M. Valuent Infar Developers Pvt Ltd. GH-016
l Sector-75
113 02.08.2020 7.30 P.M., Max Vlis Construction Pvt Ltd. GH-017
] Sector-75




5,8
S No Date Time of inspection | Name of Inspected site
14 02.08.2020 4.30 P.M. Floravilla Society Sector- 137
15 02.08.2020 5.00 P.M. Gulshan Vivante Sector-137
16 02.08.2020 5.30 P.M., Paras Tierea Sector-137
17 02.08.2020 6.00P.M. Blossom Countee Sector-137
18 02.08.2020 6.30 P.M. Supertech Gr Housing Sector-137
19 02.08.2020 7.00 P.M. Purvanchal Society SGH-4 Sector-137
20 02.08.2020 7.30 P.M., Frexco Prasco GH-5 Sector-137
21 02.08.2020 8.00 P.M, Aajanara home GH-8 Sector-137

Inspection of Residential societies are places as under :-

1

L

Super Tech Cape Town Sector-74

a) STP operator available at site. Attendance register, operating time record,
maintenance schedule, electricity consumption/shut down ete, records are not
maintained properly.

b) Treated water is being used for irrigation /gardening inside the society but
surplus treated water is being bypassed to drain.

Skytech Mertott Sector- 76

a) STP construction work is not completed and found non functional and
locked.
b) Untreated sewage is being discharges in drain in front of main gate

through pump & hose pipe.

Amarpali Silcon Sector-76

a) Waste water is being discharged in main drain in front of main gate.

b) Untreated sewage is being discharged into drain from back side of the
society through long pipe line.

Assotech Windsor Court Sector- 78

a) STP not constructed/not working,

b) Contact person — Sh K.K. Sinha, G.M Project, M No- 8448289464
c) Total No of units- 734, Occupied — 310

Antriksh Golf Veiw-II Sector- 78

a) Contact person Sh Dinesh Kumar Sharma, Asstt. Property Manager\ M
No- 95404938844, Pump operator name- Sh Raj Bahadur

b) STP  constructed, found in running position but not following NGT
norms, maintenance details, power meter sludge disposal record not
maintained. Operator told that desledging has never been done. So proper
functioning is doubtful.

c) Total No of units- 1041, occupied- 600.

Sunshine Helios Sector-78
a) Contact person- Smt. Anshu, consumer relation manager-
M. No- 9654314002, Sh Gopal, Plumber- M No- 7836985563
b) STP constructed but not functional.
c) Total units- 4006, occupied- 340

<‘{"')
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Sikka Karmik Sector-78

a)

STP under construction, No maintenance staff available.

Aditva Urban Casa Sector-78

a)

b)
c)

Contact person- Sh Prem Chand Tyagi, M No- 9412423779, security head,

Sh Guddu Singh, president AOA. M No- 9891456704
STP not constructed, disposing the sewage in sewer line directly.
Total No of units- 704, occupied- 500.

AIMS Max Gradenia Developers GH-01 Sector-75

a) Contact person- Sh Trilok Kumar, M No- 9999295755
b) STP not properly functional, only pump running.
¢) Total No of units- 272 dt. 11.07.2018

AIMS Max Gradenia Developers GH-08 Sector-75

a)
b)

c)

Contact person- Sh Sunil Kumar, M No- 9818346689
STP not functional.
Total No of units- applied for Ja/sewer connection.

AIMS Max Gradenia Developers GH-012 Sector-75

a)
b)

c)

Contact person- Sh Trilok Kumar, M No- 9999295755
STP not properly functional, only pump running.
Total No of units- 180 dt. 09.05.1019

Valuent Infar Developers Pvt Ltd.GH-016 Sector-75

a)
b)

¢)

Contact person- Sh Gulshan Kumar, M No- 9560098416
Total No of units- applied for Ja/sewer connection.
Total No of units- 548 dt. 22.07.2019

Max Vlis Construction Pvt Ltd. GH-017 Sector-75

a)
b)

c)

Contact person- Sh Balinder Yadav, M No- 8447741609
STP not properly functional, only pump running.
Total No of units- 299 dt. 07.02.2018

Floravilla Society Sector- 137

a)
b)

c)

Contact person- Sh Ram Kumar
STP found working.
Capacity- 400 running

Gulshan Vivante Sector-137

a)
b)
c)

Contact person- Sh Trinath Nair, M No- 9582255223
STP found working
Capacity- 220 KL

Paras Tierea Sector-137

a)
b)
c)

Contact person. Sh Ghanshyam No- 9911250298
STP not found working in full capacity
Capacity- 1000 KL
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Blossom Countee Sector-137
a) Contact person- Sh Ram Pal
b) STP not found working in full capacity
c) Capacity- 700 KL + 1100 KL (Two)

Supertech Gp Housing Sector-137

a) Contact person- Sh Rajesh Prakash
b) STP found working
c) Capacity- 1000 KL

Purvanchal Society GH-4 Sector-137

a) Contact person- Maj Mohar Singh M No- 9599481120
b) STP found working o
c) Capacity- 400 KL+400 KL

Frexco Prasco GH-5 Sector-137

a) Contact person- Sh Pawan Paliwal, M No- 9268257707
b) STP found working

c) Capacity- 500 KL

Aajanara home GH-8 Sector-137
a) Contact person- Sh Sitaram
b) STP not found working

c) Capacity- 320 KL




STPs which are in operation without obtaining consent to operate needs to obtain
consent from UPPCB without any further delay.

2 The by-passing of untreated sewage from STPs shall be stopped immediately
introducing some alternate arrangement of shortage of sewage during peak hours
and upgrading the capacity of pumping stations.

3 The primary treatment units should be operated properly and rags/grit/coarse

_ material shall be removed regularly for improving the treatment efficiently. The
collected material should be stored at a designated place and disposed in
accordance with the environmental rules. S

4 The utilization of treated sewage in plantatifm_: gardening, recyling etc. after
proper disinfection must be ensured at sociely level. The responsibility of
concerning officer/staff of that work circle may also be fixed incase of violation
of environment of municipal norms.

5 Proper records should be maintained for inlet and outlet flow by installation of
flow measuring devices/arrangement. Also records as indicated above should be
maintained and placed at the site.

6 Proper flow chart, maintenance schedule, last inspection Vvisit ete. having

important details on display board.
W Nk
Y ‘ | %/ w7
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. Joint Inspection Report of Sewage Treatment Plant in Residential

Apartment, NOIDA i -

Objective:- |

To inspect high rise building’s STPs in order to evLaluate the performance of
every STPs and also to understand whether it operation is complaint manner and
discharge only the executive treated effluent in the passing sewer line, post utilizing the
treated waste water at their end or not. These defaulters to be identified and
recommended for environmental compensation for non- complﬁance of NGT orders.

I

Reference:-

1 Hon’ble National Green Tribunai OA No- 241/2019 Monika Sﬁvastava Vs.
Noida & Ors.
2 OA No- 1002/2018 Abhisht Kusum Gupta Vs. UP & Ors.

In a review meeting on the above referred NGT case Chief Executive Office

Noida, Smt. Ritu Maheshwari, directed to inspect randomly few high rise buildings STPs
and come out with inspecting report on the status of STPs operation. A team was
constituted by CEO having following representatives from different departments.
Project Engineer (Public Health) |
Senior Manager (Jal) |
Senior Manager (Work Circle) i
Manager (Outer Agency)

.

|
1

The team inspected following of the residential apartment/gruup housing/high rise
as under :-

i

1

S.No Date Time of inspection | Name of inspected site

1 05.08.2020 7.00 P.M. Cleo County Sector-121

2 05.08.2020 6.10 P.M. Ajnara Grand heritage Sector-74

3 06.08.2020 4.00 P.M. JM Orchid Sector-76

4 06.08.2020 5.00 P.M. Antrish Forest Sector-77

5 06.08.2020 530 P.M. Great Value sharnam society GH-02
Sector-107 ‘

6 06.08.2020 6.30 P.M. Sunworld Vanatika Society GH-018,
Sector-107 :

7 06.08.2020 7.30 P.M. Prateek Edifice ch1ety GH-01A, Sector-
107 |

8 06.08.2020 3.30 P.M. Lotus boulevard plot No-03, Sector-100

9 06.08.2020 4.30 P.M. Lotus spacia plot No GH-02, Sector-100

10 07.08.2020 2.00 P.M. Shathi Max plot/No- H2, Sector-76

R 1Q S Arr ?‘jg w
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Inspection of Residential societies are places as under :-

I

10

Cleo County Sector-121

a) STP functional but not performing standard norms.

b) Contact person- Sh Rajeshn Yadav, M No- 721 7894343
¢) Total No of flat- 2500, occupied- 1300

Ajnara Grand heritage Sector-74

a) STP not functional properly.

b) Contact person- Sh Anil Sharma, M No- 9971710420
c) Total flat No- 1492, Occupied- 1400

JM Orchid_Sector-76
a) STP working properly.
b) contact person- Sh Ankit Singh

Antrish Forest Sector-77
a) STP not functional

Great Value sharnam society GH-02 Sector-107

a) STP operational. log book OK

b) Capacity- 800 KL

c) Contact person- Sh Mukesh Kumar M No- 7011627712
d) Total no of flat- 777, Completion- 698, connection- 777

Sunworld Vanatika Society GH-018, Sector-107
a) STP not working properly.
b) contact person- Sh Sachin. M No- 7011 627712

¢) capacity- 250+ 250 KL = 500 KL (Two)

Prateek Edifice society GH-01A., Sector-107

a} STP working properly. Log book OK.

b) Contact person. Sh Vijay M No- 79714071220
¢) Capacity- 415 K1,

Lotus boulevard plot No-03, Sector-100

a) STP found working propertly.

b) Contact person- Sh Sandip Rana M No- 9718390648
¢) Capacity- 650 x 2= 1300 KL

Lotus Spacia plot No GH-02, Sector-100

a) STP not working properly.

b) Contact person- Sh BK Sharma, M No- 9671371400
¢) Capacity- 400 KT,

Shathi Max plot No- H2, Sector-76
a) STP not functional.




Recommendations

Y

1

2

Ln

STPs which are in operation without obtaining consent to operate needs to obtain
consent from UPPCB without any further delay.

The by-passing of untreated sewage from STPs shall be stopped immediately
introducing some alternate arrangement of shortage of sewage during peak hours
and upgrading the capacity of pumping stations.

The primary treatment units should be treated properly and rags/grit/coarse
material shall be removed regularly for improving the treatment efficiently. The
collected material should be stored at a designated place and disposed in
accordance with the environmental rules.

T he utilization of treated sewage in plantation, recycling etc. after proper
disinfection must be ensured in society level. The responsibility of concerning
officers/ staff of that work circle may also be fixed in place of violation of
environment of municipal norms.

Proper records should be maintained for inlet and outlet flow by installation of
flow measuring devices/arrangement. Also records as indicated above should be
maintained and place at the site.

Proper flow chart, maintenance schedule, last inspection visit etc. having
important details on display board.
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Joint Inspection Report of Sewage Treatment Plant in Residential
Apartment, NOIDA

Objective:-

To inspect high rise building’s STPs in order to evaluate the performance of
every STPs and also to understand whether it operate in a complaint manner and
discharge only the excessive treated effluent in the passing sewer line, post utilizing the
treated waste water at their end or not. These defaulters to be identified and
recommended for environmental compensation for non- compliance of NGT orders.

Reference:-

] Hon’ble National Green Tribunal OA No- 241/2019 Monika Srivastava Vs.
Noida & Ors.

2 OA No- 1002/2018 Abhisht Kusum Gupta Vs. UP & Ors,

In a review meeting on the above referred NGT case Chief Executive Office
Noida, Smt. Ritu Maheshwari, directed to inspect randomly few high rise buildings STPs
and come out with inspecting report on the status of STPs operation. A team was
constituted by CEO having following representatives from different departments.

Project Engineer (Public Health)

Senior Manager (Jal)

Senior Manager (Work Circle)

Manager (Outer Agency)

The team inspected following of the residential apartment/group housing/high rise
as under :-

B~

S.No Date Time of inspection Name of inspected site
1 24.08.2020 10.30 A.M. GH- 01 Logix Blossom Green Sector-143
2 24.08.2020 11.00 AM. | GH- 02 Blossom Zest Sector-143 |
3 25.08.2020 11.00 A.M, GH- 03 Amrapali Zodaic Sector-120 |
5 25.08.2020 11.30 A.M. GH- 02 R.G. Builders Sector-120
5 25.08.2020 12.00 P.M. GH- 04 Gaur Grandur Sector-119
6 25.08.2020 12.30 P.M. GH- 003 Eldco Amantran Sector-119

1. GH- 01 Logix Blossom Green Sector-143
a) STP not functional, sewage is pumping into sewer line directly.

2. GH-02 Blossom Zest Sector-143
a) STP not functional, sewage is pumping into sewer line directly.

GH-03 Amarpali Zodaic Sector-120
a) STP not working.
b) Contact person- Mr Gupta, M No- 9818080389

('S ]

4. GH-02 R.G. Builders Sector- 120
a) STPis not working.
b) Untreated water dispose off directly into sewer line.
¢) Contact person- Sh C S Gupta, security, M No- 9910914447

&y
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b GH- 04 Gaur Grandur Sector-119
a) As per state manager STP not constructed.
b) Contact person- Sh Shivamji M No- 8543834405

6. GH-003 Eldco Amantran Sector-119
a) STP is in running condition, but could not shows maintenance
records.
b) Treated water dispose off in Noida sewer line.

Recommendations

1 STPs which are in operation without obtaining consent to operate needs to obtain consent
from UPPCB without any further delay.

2 The by-passing of untreated sewage from STPs shall be stopped immediately introducing

some zalternate arrangement of shortage of sewage during peak hours and upgrading the
capacity of pumping stations.

3 The primary treatment units should be treated properly and rags/grit/coarse material shall
be removed regularly for improving the treatment efficiently. The collected material
should be stored at a designated place and disposed in accordance with the environmental
rules.

4 T he utilization of treated sewage in plantation, recycling etc. after proper disinfection
must be ensured in society level. The responsibility of concerning officers/ staff of that
work circle may also be fixed in place of violation of environment of municipal norms.

5 Proper records should be maintained for inlet and outlet flow by installation of flow
measuring devices/arrangement. Also records as indicated above should be maintained
and place at the site.

6 Proper flow chart, maintenance schedule, last inspection visit ete. having important
details on display board.

A

“”"W W &

; o
qﬁ/\% _4% » &‘P
Manager Project Engineer,’ Serﬁ*\] lanager Senior Mar ag\r v

0A Public health Jal- IAI/1T Work Circle-6

Noida Noida Noida Noida



e airaen el R ST (S
FATET ARS TED

s e g, dacwse, TS
70 o wger/aRowo (Sre-11)/2020/ £3Y

-0 | &1 | 2000
s vaH®

ol @e-HIH
Hrger |

mﬁﬂ@ﬁé&ﬁﬁﬁﬁﬁ%wmﬁwaﬁ

WWW(W)
w9 e 9

ﬁmﬂmlﬁﬁwwmﬁﬁw@

wgodiodio & e
A &g 4G &

QT@HWW%WEWWW

1. T[T s, Aaes—143
» e RereRa, Hee-T7
3, gemse B, HERYTT,

. Rfaces, a1,

5. T8 R WeeR-T7

R S RIGEE A E LA




4

TTfereeor R ARG 57 BRiT W & g 4 9 freafaien 21 gu sSRET @NRIE &1 8090 UgEYT FEAT 8§16

ERI0 Wiy fFriterer far ar aon &1 /Aet 91 gff 9 FR 9Tl sl e @ v o oraE! @1 e

S.No. Name and Address of Project Installed/ Notice Date Action Taken
Not installed
1 |Super Tech Cape Town Sector-74 Noida| Installed - Not in | 05-09-20 Notice Send, Reply not received EC
operation Recommend of Rs. 2,45,000-00
2 |Skytech Matrott Sector-76, Noida No STP 05-09-20 Notice Send, Reply not received EC
. (Incomplete) Recommend of Rs.90,00,000-00
3 [Amarpali Silicon Sector-76, Noida No STP 05-09-20 Notice Send, Reply not received EC
Recommend of Rs. 91,25,000-00
4 |Assotech Windsor Court Sector-78, No STP 05-09-20 Notice Send, Reply not received EC
Noida Recommend of Rs. 53,00,000-00
5 |Antriksh Golf View-II Sector- 78, Noida| Installed, Norms |  05-09-20 Notice Send, Reply not received EC
Not Achieving Recommend of Rs. 3,20,000-00
6 |Sunshine Helios Sector-78, Noida Installed, Norms 05-09-20 Notice Send, Compliance received
Not Achieving
7 |Sikka Karmic Sector-78, Noida No STP 05-09-20 Notice Send, Reply not received EC
' (Incomplete) Recommend of Rs. 55,05,000-00
8 |Aditya Urban Casa Sector-78, Noida No STP 05-09-20 Notice Send, Reply not received EC
Recommend of Rs. 91,25,000-00
9 |AIMS Max Gardenia Developers GH-| Installed, Norms | 05-09-20 Notice Send, Reply not received EC
01, Sector-75, Noida Not Achieving Recommend of Rs. 3,25,000-00
10 |AIMS Max Gardenia Developers GH- No STP 05-09-20 Notice Send, Reply not received EC
08, Sector-75; Noida (Incomplete) Recommend of Rs. 89,55,000-00
11 JAIMS Max Gardenia Developers GH-| Installed, Norms |  05-09-20 Notice Send, Reply not received EC
012, Sector-75, Noida Not Achieving Recommend of Rs. 3,25,000-00
12 |Valiant Infar Developers Pvt Ltd.GH-| Installed, Norms
016, Sector-75, Noida Achieving
13 |Max Vlis Construction Pvt Ltd. GH-017| Installed, Norms | 05-09-20 Notice Send, Compliance received
Sector-75, Noida Not Achieving
14 |Flora Villa Society Sector-137, Noida | Installed, Norms
Achieving
15 |Gulshan Vivante Sector-137, Noida Installed, Norms
Achieving
16 |Paras Tierea Sector-137, Noida Installed, Norms
' Achieving
17 |Blossom County Sector-137, Noida Installed, Norms | 05-09-29 Notice Send, Reply not received EC
Not Achieving Recommend of Rs. 2,90,000-00
18 |[Supertech Gr Housing Sector-137,| Installed, Norms | 05-09-20 Notice Send, Compliance received
Noida Not Achieving
19 |Purvanchal Society SGH-4 Sector-137,| Installed, Norms
Noida Achieving
20 |Frexco Prasco GH-5 Sector-137, Noida | Installed, Norms 05-09-20 Notice Send, Compliance received
Not Achieving
21 Installed, Norms

Ajnara homes GH-8 Sector-137, Noida

Achieving
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Action Plan Sewerage Network, NOIDA A

Estimated Cost.

S No. Name of Work . Action Plan Remarks
(in lacs)
. . heni ize er line fi :
| P/L of main Sewer line from B-Block Sector- 172.07 w”qonmﬁ Amﬁ:_:m.o_a.o_w\:smmwmo% Sewer _N_M o Work in progress
- . € ! i [é B .
19 to SPS-18) Noida proper TUNCHOMINE O IEWEMEE MBS | prdl progressS0%
Contract Bond prepared. work start soon.
5 P/L of main Sewer line from F-Block Sector- 4582 mwwnﬂmﬁﬂrﬂﬂ__:W.MMWMW_\:MMQMMWM“MMHoM :”M:Hao_. Principal approval in
27 to SPS-18) Noida . proper  funchioning BE BRI process
Principal approval in process.
. 13 i 7 ¢ h 1 rallati % : .
Installation of non clog submersible pump at Capacity SP5-66 :vm?&mm through fostallation Principal approval in
3 . . 180.00 of new non clog submersible pump for proper .
SPS-66, Noida - process
functioning of sewerage system.
A Strengthening Om.EE: sewer line from SPS- 99500 m:wzm&n:_:.m o.m old/undersized sewer line for Tender published
10 to STP-54, Noida proper functioning of sewerage system.
Installation of non clog submersible pump at Newly on:mﬁz_ﬁog SPS-115 non m"om. purp
5 . 60.00 are to be installed. Presently sewer is disposed Work Completed
SPS-115, Noida : . .
in near by existing sewer line.
6 Strengthening of main sewer line in sector- 70.00 Strengthening of old/undersized sewer line for | Principal approval in
104, Noida ] proper functioning of sewerage system. prceess
; p o . Presenting sewer line of said sectors are
r.. k .H ) ‘H‘ — T!M —.— ¥ . . .
7 SUENg ra:Em ol sewer fine ._: Ph-2, hosiery 388.81 connected to existing sewer line that causes Work Completed
complex, sector-84 & 85, Noida .
frequent sewer jam/over flow
; : SE i i f sai
P/L disposal sewer line from SPS-85 to rising Presentiog mms&.ﬁ .::m © m:.a sectors are
8 ; ; 154.40 connected to existing sewer line that causes Work Completed
main passes from sector-92 MSPS, Noida ;
frequent sewer jam/over flow
Strengthening of sewer line (Connection of Presenting sewer line of said sectors are
9 sec-74, 75, 76, 77, 78, 79, 116 to SPS-117) 593.45 connected to existing sewer line that causes Work Completed
Noida frequent sewer jam/over flow
Strengthening of sewerage (Relaying of Old sewer line leaking frequently and is to be
. - ; 87.88 Work C ted
i 400mm DI rising main line SPS-2/5) Noida replaced. otk Lompleto
Aotal 1977.43
(GURVINDER SINGH) (A.K. VARUN)
¢ SENIOR MANAGER (JAL)-1 SENIOR MANAGER (JAL)-III
NOIDA NOIDA
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Drains Monitoring

Sr. Location Latlt-ude Encroachment Monitoring Pictures
: Longitude
A 28.3537049 ) v
ill - No 7 -
1 Summerville, Sec-22 77.211582 — - .
. 3
28.3519907
2 A-16, Front of Sec-23 No
PEEREERE 77.218659
L]
B Sactos 24 l\uuu._‘ Litear l'ﬂ:dlo.
FOYINOT, bnnchis
28.3517783
3 (] A-17/2 N
Front of /23 77.217213 o
iy >
A, Bavter 33, Neolda. Uttar Pradesh
. FOTIO7, trvadem e i |
Eean
=
28.3518658
4 t -23 N
Front of gale, near by thana Sec 27.216540 o

AL Secter 33, Nekds, Uttar

NP oppesite, Biaok
Fragesi 201307, tode




Sr. Location Lat't,Ude Encroachment Monitoring Pictures
Longitude
L]
28.3518900
5 hi | -33 No
Ashish convent school, near sec-3 57.219210
sy . WBIEREES
YOTY. Seotor 33,
283519317
ib | - N
Kribhcao colony, Sec-35 27.219797 [+]
28.3455886
ribh lony, Sec-35 (Front of N
Kribhco colony, Sec-35 (Front of Morna) 27.2124577 0
it Marg M . Fradhan Market, T,
i, Lty Pradesh 204 207, tovekie
28.3456023
Brij i cat harija ti N
rijwasi caters morna harijan basti 7.2124292 o

MR Fradhan Markel, Mornaa.
3, Lttrms Fradesh 201387, Gedis




Sr. Location Lan'fude Encroachment Monitoring Pictures
Longitude
O
- = % _
4 " 14 28.3445022 No
Setar- 77.2142525
. :
10 Surabhi hospital, M 28.54450L1 No
urabhi hospital, Morna 77.2142425
Fues +« %A F‘t‘u-.!.--ul L ary Mrraantes Hant Ma
Hiook A, .T-qr' e 34 Nak Littar Pradesh 20%
B ey ot LT S
11 Service Road No

12

Kendriya vihar, Sec-51

28.3444053
77.2145378

No




Sr. Location Latituds Encroachment Monitoring Pictures
Longitude
28.3443807
s 4 N
13 Kendriya vihar, Sec-51 77.2145145 o
y 28.3444693
i ki - i N
14 Police Chowki, Sec-51 27.2144117 0
28.3436577
15 i i kkar) Sec-
Towards kendriya vihar (Gol chakkar) Sec-51 77.2157424 No
i Sec-50,51 mid road, towards sec-51, Near by 28.3441368 No
Gol chakkar 77.228562

G- 80, Secter $9, Nibaga, W Pragees J




Sr. Location Latlt‘ude Encroachment Monitoring Pictures
Longitude
28.3438313
. Sec- Igiri hills F- 0
A7 Sec-50, Neelgiri hills F-1 77.224377 N
; 28.3415331
Sec-50 UG N
18 moB0 UER 77.2228780 °
e hegmint 14 Prabiad Coiowy Secton 4 hoda Utk Pradest AN e
19 Kajal Dairy, Community toilet Barola drainsec{ 283414816 No
50 77.2224057
anged R 0 Biock, Secer 50 o, U Praces 2004 Tnda
8.3354
28.3354642 No

20

Village-Barola, near Cemetry

77.2242056




it
Sr. Location Lati -ude Encroachment Monitoring Pictures
Longitude
L]
283353852
1 | Brahi i dai illage-|
2 rahampal market bhati dairy, village Barola 77.2242820 No
- 28.569997
22 Mah i t -76
ahagun mazzaria, fron of sec 22.808500 No
28.569080
23 Sec-76, Main juncti
ec-76, in junction 7 808500 No
1]
28.3243947
24 | 5.M.G. Public school, Raj iony, Bh |
ic schoal, Rajeev coiony, Bhange 27.2326708 No




Sr. Location Latit'ude Encroachment Monitoring Pictures
Longitude
28.329656
2 ki t h N
5 Satnam kirana store, Bhangel 7.2326669 [}
' 76, Cadn Yan R, Brasgel Salarper Khacar, Suraput ‘i Uttar Prades 201306,
28.3154711
26 Under NSE stati N
nder Z metro station 27.2339439 o
]
28.322350
27 Banhgel !
anhge! wala nala 7.2337000 No
28.321064
28 Hosi N
ostEry 77.2342250 ©

Hostery Complts, Hosiary Compier, Bock A Phgge-d, Vaida, Utiar Pradesh 51006
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Sr. Location Latnt.ude Encroachment Monitoring Pictures
Longitude
[ ]
283071634
29 Advant Sec-142 S 2837608 No
28.2958397
30 - N
Near Sec-135 27.2359403 o
28.3126475
31 -
Near Sec-82 27.2327149 No

84 Seper WG, Pocket 7, Sector 82 Ny, Uy Pradesh 201304, inda -
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NEW OKHLA INDUSTRIAL DEVELOPMENT AUTHORITY
Slj. Mana er Jql -1 Sector—S_Noida

No. NODA/StMUal-l/ /2019 /) ¢
Dated:
T

The Chairman
Central Pollution Control Board

Ministry of Environment Forest & Climate Change

Govt. of India, New Delhi

Subject:- Performance Guarantee

Dear Sir,

Kindly find enclosed herewith a Bank Guarantee in shape of FDR of

Rs. 1,00,00,000/-(Rs. One Crore Only) against time bound action Plan already submitted
on dated 23.12.2019 in your Office,

Encls: FDR No KL 692282 (CANARA Bank)

o
a

Senior Ma ml)-l

N
Copy to :- >\ VSIRA
1. P S to CEO, Maam for kind information.
2. P S to ACEO, Maam for kind information,
3. OSD(T) for kind information,
4, DGM (Jal) for kind information.
3. Sr. Manager (Jal-11 & III) for necessary action.
ﬁkﬁenior MaEBe al)-I
~ P AOIDA
ML

B ekl
wosidd b 8 e 2T S
e i at

AT e, g e, P
31 DEC zmqg

Centrad Polusion Control Boerd

Pativesh Bhavan, East Adun Negsar, Ueihi- 27
L

e




~)
m Ci

' . .4t Wi
. oter §@ « {7\ Canara Bank DP. Code: sl.No.KL 692282
| 7 Ao Aae-6
3 m..._mmﬂu, 1 ..nw,.ms.ﬂ..ﬂ. ; Aﬁ_m =
ﬁccinm“ huw.n. ROAD, .ww._hmwsmm Umvan_-j,—w? Receipt ~Noida Sector-6
3. 9.-2317
KAMADHENU DEPOSIT GENERAL

Branch :NOIDA SECTOR 6.2817
Oy gummn%&*o%%ceaa 311222019
Ty CustomerID - |1256874
AccountNo 2817401006075 / |
D.OB (ifminor)
NZM.WMEng :NO
Nominee .
the sum of (in words) RUPEES ONE CRORE ONLY NoielD -

Condition of Repayment: “M_M.W_M_ q 656
BRae————H—— —

Value Date | Deposit Amount |  Deposit Perio Eﬁ.ﬁ__ﬂg Total Interest | Maturity Date | Maturity Amount
311272019 | INR 000000000 | 12 Morihg 0Ders 64 INR6,55.52400 | 317122000 | INR1,06.53.55400

The total ssﬂsﬁgiasaeéng_éa&sa:ﬁ?ﬁim:ﬁ@?sga%?
For Bank



NEW OKHLA INDUSTRIAL DEVELOPMENT AUTHORITY
Main Administrative Building, Sector-6 Noida, G B N\;«I){a:rar-ZOISOI
=SSPy 1Yo
No Noida/CEO/2019/ Dated :Q.p. 1=} 2019

The (Chairman

Central Pollution Control Board

Minjstry of Environment Forest & Climate Change
Goviof India, New Delhi

Subject :- Direction Under Section 5 of the environment (protection) Act 1986

in_compliance to Honb’le National Green Tribunal Order dated
19.02.2019.

Refercnce : File No, A-14011/1/2015-UPC-1/2015/2477 Date : 06.06.2019

Honbfle N.G.T. Principal Bench, New Delhi in the matter of OA No- 1002/ 2018
titled Abhist Kusum Gupta Vs State of Uttar Pradesh & Ors vide its order dated
19.02.2019 and dated 30.07.2019 has directed as follows :-

"CP{B. DPCC, DJB, EDMC. Noida Authority & UPPCB to have a joint meeting
within one month and to prepare an action plan in respect of action in respective states to
check the water pollution which may also include action to be taken for prohibiting the
discharge of leffluents, for prosecuting the polluters and recovering the compensation for
the damage being caused to the environment. The Nodal Agency will be CPCB for co-
ordination gnd compliance. The report of the action taken be furnished to this tribunal
within two mjonths by e mail at ngtfiling@gmail.com.”

In compliance with Honb'’le NGT direction, a report dated 18.04.2019 has been
furnished b)L

'[the Central Pollution Control Board (CPCB) submitted its major findings as
follows :-

“30|drains are discharging untreated waste water to Kondli/Noida drains and
contribu’ring] 0 its organic and hydraulic loading.™

on above observations CPCRB. vide File No. A-140] 1/1/2015-UPC-1/2477
date-06/06/2D19. directed Noida as under :-

i) To develop time bound action plan to stop discharge of untreated waste water to
30 dypins.

i) To iptercept all drains and channelize waste water to STPs so that no untreated
waste water is discharges to Noida drains,

i) To deposit an interim environmental compensation of Rs, 1.00,00,000 (Rupees

one [crore only) in CPCB account No 332702010009078 IFSC code UBJ No
1 UBL LP extension branch, Delhj as per environmental compensation
i¢ly, framed in compliance of NGT order dated 06.12.2018 in original
application No- 125/2017 and MA No- 1337/2018 within 7 days from date or
recept of directiong®

In rggard to the above we would like to place our compliances as under:-

y further be noted that the 3( drains, which are merging with Kondli drain
are iot etfluent drains. They are storm water drains that are not requited to be

Page 1 ol'3

linkgd with any STP as they are designed and meant to carry only the storm Watjl;—J

\

T

(



]

Thc% analysis of the sample of the drains as carried by the UPPCB too indicates a

inj¢

wati
im

posjtive report. Infact, the actual fault lies at the end of Delhi which is

¢ting industrial pollutants in the Kondli drain. It could be observed that
r quality at the entry point 5f Noida (from Delhi side) is poor and that it
roves at confluence of Noida drain and Yamuna. All major drains above one

metgr width are cleaned once in a year (particularly before monsoons) and other
drains less than one meter width are cleaned 3-4 times a year or as and when
required.

Thalt

con

plar
SBI

(| Noida Authority is a planned industrial town in which industrial,
imercial, institutional & residential societies arc all connected with well
med sewerage network that are ultimately connected and treated at 6 (Nos)
X technically based STP of capacily 231MLD located in different sectors.

That| Sewerage generation from the Noida is approx 190 MLD and it is treated in
STRs of capacity 231 MLDs [standards are being achieved by STPs.]

The

Noida has also placed bamboo meshed checked walls/gates at 208 junction

points, where from a lot of littered material floats in to water bodies, that affects

the

low of the drains. (Photograph attached as Annexure-I)

That| besides above, Noida has registered a total 19 Nos. of sewage decanters
heayy vehicles fitted with GPS. to ensure effective monitoring and tracking. Each
of these vehicles decant the sewage at the nearest SPS. A log book is being

mai

ntained for the same. (Annexure-11)

In dompliance with honorable NGT direction a time bound action plan has

beeﬁ] formulated to stop discharge of untreated waste water in 30 drains of

Noi

a which merged in_Kondli drain and then finally converge in Yamuna

Riv

er .

1)

if)

iii)

A commitiee has been constituted to inspect high rise building’s STP and
to cvaluate the performance of every STP. The Committee will examine
whether the STP to perform standard parameter. It operate in a compliance
manner and discharges only the treated effluent in the passing drain, post
utilizing the treated waste water at their end. The defaulters are to be
identified and recommended for environment compensation for non
compliance of NGT orders, More stringent action will be taken against the
builders as per Noida Authority rules. (Time Required - 1 year)

In compliance with Hon’ble NGT directions and Water Prevention
Act-1976, joint inspections with UPPCB team will be conducted at
different sections/location and violators to be appropriately prosecuted.
Committee shall also check untapped sewer lines of individuals/builders/
villagers and same shall be informed to concerned department for
necessary action. (Time Required - 1 year)

Proposals for strengthening of existing sewerage network amouniing to
Rs. 1977.45 lac have been submitted and same are to be executed on
priority basis. (Time Required - 2 years) (Annexure-11T)

Noida authority in anticipation of future projected load has already
planned to put more STPs of capacity 180 MLD as planned by WAPCOS
In place to accommodate the future load of sewerage effluent discharge of
city. (Annexure-IV) (Time Required - 4 years)
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v)

vi

Viif)

viij

In ljght of the above, it is requested that interim environm,
one crore i

drain direct]y,
to make all

10U Nos. ot Public toilets and 56 Nog, of community toilets have been
constructed. In addition to that mobile toilets have been installed at
slum/remote areas under ODF scheme of Govt. of India, All toilets are
regularly monitored for Proper  functioning and maintenance
(Annexure-V). All the Community/Public Toilets are connected with the
existing sewerage network. (Work completed)

We. are in. process of developing in-situ treatment using constructed
wetland” technique for Noida drain in consultation with Prof. C.R. Babu,
(CEMDE, University of Delhi). Six constructed wetland system each
covering a stretch of 500 meter length have beep proposed for abatement
of organic load of Noidg drain. (Annexure-VII) (Time Required - 1.5

of these 30 drains wil] be removed within next one year, (Time Required -
1 year)

Noida will arrange further study by WAPCOS/EIL to evaluate feasibility
of Intercepting Sewer Scheme as a long term remedial measure Based on

Encls: Ag qbove

Copy to :-

/.

Chief E;x.ecuti've Officer
Noida

The [Chairman Uttar Pradesh Pollution Contro] Board Building No, TC-12V
Vibhuti Khand, Gomatj Nagar Lucknow-226010.

The Secretary M

istry of Environment, Forrest & Climate Change Indira

Paryavaran Bhawan Ali Ganj, Jorbagh Road, New Delhj-] 10003
Chief Legal Advisor, NOIDA

R el nal

CElEy (UPPe R Nuguj{&{, ?Cw
tive Officer

Chief Exec
Noida
/
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